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The Minister of Home Affairs and 
States (Dr. Katju): All sorts of com
ments and information are received; 
but it is not possible to verify  this 
information.

8hri T. N. Singh: Under whose au
spices was this conference, at which 
the demand was made, called.

Dr. KatJu: It purported to  be on
behalf of some of the Nagas.
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The Deputy Minister  of  FiiUMde 
(Shrl M. C. Shah):  The information
asked for is not available.  The In
surance Year Book contains  figures 
of percentages of lapses (in sums in
sured) in respect of new business of 
each calendar year according to dura
tion o( policies, but the latest infor
mation published is in respect of 1952.
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umii m C. Sbah:  I cannot  say
whether exactly that is the reason.

Cbntral Social Welfare board

*365. Shri Jhulan Sinha:  Will the
Minister of Education be pleased to 
state whether the Inspecting Unit set 
up fpr watching the expenditure of the 
grants made by  the (Central Social 
Welfare Board  has submitted any 
report on the proper utilisation of the 
pid grants?

The ParUamentary Seeretary to the 
MlttMer of Edaeation  (Dr. M. M. 
Du)t Yes.

Shri Jhnlan SinJia: May 1 know
whether this Inspecting Unit  has 
found lapses in the utilisation of these 
grants that  were  made on  this 
account?

Dr. M. M. Das: The reports of  the 
Inspecting Parties are under the con> 
sideration of the Central Social Wel
fare Board.

Sardar A. S. Saigal:  May I know
how many inspections have been made 
up till now by \he Central  Social 
Welfare Board’s representatives?

Dr. M. M. Das: 201.

Slirl Jhulan Slnha: May I know how 
long this report has been under the 
active consideration of the  Govern
ment?

Dr. M. M. Das: 1 think and speak 
subject to correction that the  report 
has been recently received.

Industrial Alministratick and 
BUSINESS Managfmlmt

, *366. Shri K. C. Sodhia:  Will the
Minister of Edaeation be pleased to 
state:

(a) what progress has been made 
to implement the scheme for the 
provision of facilities for studies in 
Industrial Administration and Busi> 
ness Management;

(b) the names of the institutions 
where such courses are being organis
ed or are proposed to be organised;

(c) whether Government have taken 
any steps to ascertain the actual re
quirement of such personnel in (i) 
public sector and (ii) private sector; 
and

(d) if so, what is it?

The Parliamentary Secretary to the 
Minister of EducaUon  (Dr. M. M. 
Das): (a) to (d). A statement .living 
the required information is laid  on 
the table of the House. [See Appen
dix il, annexure Ko. 44.]

Shrl K. C. Sodhia: May I enquire if 
any  stiînds or  scholarships  are 
available for studies in either course"?




